
NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

DAILY CAUSE LIST DATED 21.04.2023 (FRIDAY) 

CHENNAI BENCH (VIRTUAL MODE) 

10.30AM 

 
In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial), and Hon’ble Mrs. Shreesha 

Merla, Member (Technical) 

 

For Admission (Fresh Cases)  

S.No. Case No. Name of the Parties Counsel for  

Appellants 

Counsel for 

Respondents 

1 Comp App (AT) (CH) 
(Ins) No. 104/2023 

For Condone Delay 

IA No. 378/2023 

For Stay 

IA No. 379/2023 

The Superintending 
Engineer 

Vs 

Parikh Fabrics Pvt. Ltd 

Mr. B Dhanraj  

 

For Admission (After Notice) 

S.No. Case No. Name of the Parties Counsel for  

Appellants 

Counsel for 

Respondents 
2 Comp App (AT) (CH) 

(Ins) No. 37/2023  

For Stay  
IA No. 168/2023 

 

Consortium of Prudent 

Arc Ltd.  

Vs  
Ravi Sankar 

Devarkonda & 2 Ors. 

Ms. Deepika 

Murali 

M/s J Sagar 

Associates  

For Caveator 

3 Comp App (AT) (CH) 

(Ins) No. 62/2023  

For Exemption  

IA No. 227 & 

228/2023  
For Stay  

IA No. 229/2023  

For Directions  

IA No. 269/2023 

Park Energy Pvt. Ltd. 

Vs  

State Bank of India & 

Anr 

Mr. Dhananjaya 

Sud 

Mr. Pranava 

Charan-R1 

4 Comp App (AT) (CH) 

(Ins) No. 87/2023  
For Condone Delay  

IA No. 310/2023 

For Exemption  

IA No. 309/2023 

State Bank of India  

Vs  
India Power 

Corporation Limited 

 

 

WITH 

Mr. Edward James  

5 Comp App (AT) (CH) 
(Ins) No. 69/2023 
For Urgent 
IA No. 252/2023 

India Power 
Corporation Limited 
Vs 
State Bank of India 
 

Ms. Deepika 
Murali 

Mr. Edward 

James 

6 Comp App (AT) (CH) 
(Ins) No. 73/2023 

For Additional docs  

IA No. 260/2023 

 

Base Corporation Ltd. 
Vs  

Pegasus Assets 

Reconstruction 

Company Pvt. Ltd. 

 

Mr. Anant 
Merathia 

Mr. ML Ganesh 



7 Comp App (AT) (CH) 

(Ins) No. 98/2023  

For Stay  
IA No. 341/2023 

Leave to file  

IA No. 342/2023  

For Exemption  

IA No. 340/2023 

To implead 
IA No.380, 381 & 

382/2023 

 

SNJ Distillers Pvt Ltd & 

Anr  

Vs  
The Punjab National 

Bank & Anr 

Mr. Avinash 

Krishnan Ravi 

Mr. ML Ganesh 

8 Comp App (AT) (CH) 

(Ins) No. 184/2022  

For Condone Delay  
IA No. 419/2022 

 IA No.420/2022  

For Exemption  

IA No.421/2022 

 

HP Arun Kumar & 2 

Ors  

Vs  
Addanki Haresh, RP 

M/s. Right Engineers 

and Equipments Pvt. 

Ltd. 

Mr. Sushal Tiwari  

Ms. Anusha Peri 

Mr. K Gaurav 

Kumar 

9 Comp App (AT) (CH) 

(Ins) No. 226/2022  
For Condone Delay  

IA No. 484/2022 & 

203/2023 

 

Sunder Steel Industries  

Vs  
Sri Gopikrishna 

Infrastructure Pvt. Ltd 

Mr. Kumarpal R. 

Chopra 

Mr. Alluri 

Krishnan Raju 

10 Comp App (AT) (CH) 

(Ins) No. 169/2022  
For Urgent Hearing  

IA No.388/2022 

For Stay 

IA No. 389/2022  

For Exemption  

IA No.390/2022  
To implead  

IA No. 625/2022 

 

Greeta Mani  

Vs  
JJ Fincap Pvt Ltd. 

Mr. Abishek 

Jenasenan 

Mr. Amrith 

Bharagav  
Mr. Jerin Asher 

Sojan 

11 Comp App (AT) (CH) 

(Ins) No. 39/2023  

For Exemption 
IA No. 138 & 

139/2023 

Axis Overseas Ltd.  

Vs  

Krishna Vasudevan & 2 
Ors 

Ms. Sadapurna 

Mukherjee 

Mr. ML Ganesh- 

R2 

M/s Shivkumar 
& Suresh- R3 

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for  

Appellants 

Counsel for 

Respondents 

12 Comp App (AT) (CH) 
(Ins) No.109/2022  

For Stay  

IA No. 252/2022 For 

Direction  

IA No. 784/2022 To 
Implead  

IA No.314,1031/ 

2022  

Urgent Hearing  

IA No.1024/2022 

Sheena Adarsh  
Vs  

The Punjab National 

Bank & Anr 

 

 
 

 

 

WITH 

Mr. Rohan 
Rajasekaran 

M/s NVS & 
Associates- R1  

Mr. VV 

Sivakumar-R2 



13 Comp App (AT) (CH) 

(Ins) No.9/2022  

For Exemption 
IA No. 18/2022 

For Stay 

IA No. 19/2022  

Early Hearing 

IA No. 20/2022 

S. Rajendran  

Vs  

South India Hotels 
Private Limited & 8 Ors  

 

WITH 

Ms. M. Savitha 

Devi 

Mr. Rohan 

Rajasekaran- R1 

Mr. Karuppaiah 
Meyyappan- R2  

Mr. N.V. Prakash- 

R9 

14 Comp App (AT) (CH) 

(Ins) No.1/2022 
For Stay  

IA No. 1/2022 

For Exemption 

IA No.2/2022 

For Addittional docs. 
IA No. 3/2022 

For Urgent Hearing 

IA No. 1022/2022 

To implead 

IA No. 1023/2022 
 

SNJ Distillers Pvt Ltd & 

Anr  
Vs  

S. Rajendran & 10 Ors 

 

 

 
 

 

 
 

Mr. Avinash 

Krishnan Ravi 

Ms. M Savitha 

DeviR1  
Mr. Rohan 

Rajasekaran- R2 

Mr. Karuppaiah 

Meyyappan- R3  

Mr. ML Ganesh- 
R10 

15 TA No. 20/2021 
(Comp App (AT) (Ins) 

No. 833/2019) 

Arangcons  
Vs 

Amit Chandrakant 

Shah & 2 Ors  

 

WITH 

Mr. P Rishikesh Mr. Sanjay Gupta 
R1  

Mr. Amit Agrawal 

R2 

16 TA No. 21/2021 
(Comp App (AT) (Ins) 

No. 860/2019) 

Santhosh Ramalingam 
& Ors  

Vs  

Amit Chandrakant 

Shah & Anr  

 

WITH 

Mr. P Rishikesh Mr. Sanjay Gupta 
R1  

Mr. Amit Agrawal 

R2 

17 TA No. 22/2021 
(Comp App (AT) (Ins) 

No. 985/2019) 

Akash Gupta  
Vs  

Amit Chandrakanth 

Shah RP of BCIL Zed 

Ria Properties & Anr  

 
WITH 

Mr. Samir Malik Mr. Sanjay Gupta 
R1  

Mr. Amit Agrawal 

R2 

18 TA No. 23/2021 

(Comp App (AT) (Ins) 

No. 986/2019) 

Akash Gupta  

Vs  

Amit Chandrakanth 

Shah RP of BCIL Zed 

Ria Properties & Anr  
WITH 

Mr. Samir Malik Mr. Amit Agrawal 

R2 

19 TA No. 24/2021 

(Comp App (AT) (Ins) 

No. 1172/2019) 

Akash Gupta  

Vs  

Amit Chandrakanth 

Shah RP of BCIL Zed 

Ria Properties & 2 Ors  

WITH 

Mr. Samir Malik Mr. Sanjay Gupta 

R1 Mr. Amit 

Agrawal R2 

P. Rajkumar 

Jhabakh- R3 

20 TA No. 25/2021 
Comp App (AT) (Ins) 

No. 1173/2019) 

Akash Gupta  
Vs  

Amit Chandrakanth 

Shah RP of BCIL Zed 

Ria Properties & 2 Ors 

 

Mr. Samir Malik Mr. Amit Agrawal 
R2 



21 TA (AT) No.130/2021 

(CA (AT) 

No.100/2019) 
IA No. 121 / 2023 

Mangala Investments 

Limited & 4 Ors. 

Vs  
Canara Land 

Investments Limited & 

4 Ors 

 

Ms. Simran R 

Gurnani 

A.K. Mylsamy & 

Associates  

Mr. Aravindh- R1 

22 TA (AT) No.109/2021 

(CA (AT) 

No.151/2019) 

Rachakonda Siva 

Kumar  

Vs 
Gagan Aerospace 

Limited & Anr  

 

WITH 

Ms. Pooja Jain Mr. 

Y.Suryanarayna 

R2 

23 TA (AT) No.110/2021 

(CA (AT) 
No.153/2019) 

Rachakonda Siva 

Kumar  
VS  

Gagan Aerospace 

Limited & Anr  

 

WITH 

Ms. Pooja Jain Mr. 

Y.Suryanarayna 
R2 

24 TA (AT) No.113/2021 

(CA (AT) 
No.200/2019) 

Rachakonda Siva 

Kumar  
VS  

Gagan Aerospace 

Limited & Anr 

Ms. Pooja Jain Mr. 

Y.Suryanarayna 
R2 

25 Comp App (AT) (CH) 

(Ins) No. 58/2022  

For Stay  
IA No. 116/2022 

For Condone Delay 

IA No.117/2022  

For Exemption  

IA No.118/2022  
Leave to file  

IA No. 566/2022 

Ashique 

Ponnamparambath  

Vs  
BMW India Pvt Ltd & 

Anr. 

 

 

 
WITH 

Mr. S Eshwar Mr. Diwakar 

Maheshwari- R1 

26 Comp App (AT) (CH) 

(Ins) No. 301/2021 

For Stay IA No. 

638/2021  

To Implead  
IA No. 84/2022 

Ashique 

Ponnamparambath & 

Anr. 

Vs  

BMW India Financial 
Services Pvt. Ltd. 

WITH 

Mr. S Eshwar Mr. Diwakar 

Maheshwari- R1 

27 Comp App (AT) (CH) 

(Ins) No. 4/2023 

Leave to file  

IA No. 8/2023  
For Stay  

IA No. 7/2023  

For Directions  

IA No. 105/2023 

Ashique 

Ponnamparambath  

Vs  

Reuben Joseph  
 

 

 

WITH 

Mr. Eshwar 

Sabapathy 

Mr. Sharath 

Chandran 

28 Comp App (AT) (CH) 

(Ins) No. 22/2023 For 

Stay  
IA No. 65/2023  

For Stay  

IA No. 199, 257 & 

363/2023 

Ashique 

Ponnamparambath  

Vs  
Vibin Vincent 

Mr. Eshwar 

Sabapathy 

Mr. Sharath 

Chandran 



29 Comp App (AT) (CH) 

(Ins) No.152/2022 For 

Stay  
IA No.357/2022 

Canara Bank  

Vs  

Vantage Machine Tools 
Pvt Ltd  

WITH 

Mr. ML Ganesh  Mr. Avinash 

Krishnan Ravi  

Mr. Jerin Asher 
Sojan 

30 Comp App (AT) (CH) 

(Ins) No.154/2022 For 

Stay  

IA No. 360/2022 

 

Canara Bank  

Vs.  

Vijaya Durga Green 

Fields Pvt Ltd 

Mr. ML Ganesh  Ms. Mano 

Ranjani R2 

31 Comp App (AT) (CH) 
No. 8/2022  

For Condone Delay IA 

No. 67/2022 

Servocraft HR Solution 
Pvt Ltd & 3 Ors  

Vs  

M G Helen & 2 Ors 

 

Mr. Manuel Anand Mr.S. Ravi – R1-
R3 

32 TA (AT) No. 17/2022 

(CA (AT) No. 
326/2018) 

C.J George & 3 Ors  

Vs  
M/s Synthite 

Industries Pvt. Ltd. & 

Anr.  

 

Mr. TK Bhaskar Mr. Goutham 

Shivshankar- R1 

33 Comp App (AT) (CH) 

(Ins) No. 229/2022  
For Condone Delay  

IA No. 492/2022 

Leave to file  

IA No. 489/2022  

For Stay  

IA No. 490/2022  
To dispense with  

IA No. 491/2022 

 

M. Vigneshwaran  

Vs  
National Sewing Thread 

Company limited & 2 

Ors 

Mr. PK Panneer 

Selvam 

Mr. Karan 

Valecha- R1  
Mr. KK 

Vigneshwar- R2, 

R3 

 

Copy to: 

By the order of Hon’ble Member(J)  

                                                                                                                                                               (Chennai Bench) 

1. Notice Board 

2. Website: www.nclat.nic.in 

        For Assistance, 

1. For VC Link- vcnclatchennai5@gmail.com 

                         Ph-044-28880500 

 

 

 

 

 

 

 

 

 

 

 

 

 

http://www.nclat.nic.in/


 
 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL 

                2nd & 3rd Floor, Mahanagar Doorsanchar Sadan (MTNL Building), 

                  9, CGO Complex, Lodhi Road, New Delhi 110 003. 

Dated: 01st April, 2023 

NOTICE 

It is hereby notified that NCLAT, Chennai Bench will 'Hear' cases through Virtual Mode on 

every Monday and Friday and from Tuesday to Thursday (3 days) cases, will be Heard on 

Physical Mode only. In event of any of the Member being on Leave, on a particular day, the 

cases will be Heard 'Virtually'.  

     This arrangement shall continue, except when directed either by Chairperson or Member 

(Judicial), Chennai Bench.  

                                                                                                                                         Sd/- 

                                                                                                                            Hon’ble Chairperson 

                                                                                                                             NCLAT, New Delhi 
 

 

 


